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toilets by SAIL and RINL under Swachh Bharat Abhiyan at various locations across

India are as under:—

Name of the No. of New Places of construction of new toilets/
CPSE Toilets constructed/ reconstruction of dysfunctional toilets
reconstruction of District State
dysfunctional toilets
carried out
SAIL 672 Durg, Kanker, Balod, Chhattisgarh
Rajnandgaon, Bilaspur
Sundergarh Odisha
Katni Madhya Pradesh
West Singbhum, Jharkhand
Bokaro
Bankura, Bardhaman West Bengal
Salem Tamil Nadu
RINL 86 Visakhapatnam Andhra Pradesh

(¢) Under Swachh Bharat Abhiyan, an amount of about ¥ 1629.75 lakh and
T 90.04 lakh has been spent on construction of these new toilets/reconstruction of
dysfunctional toilets by SAIL and RINL respectively.

Setting up of industry in Jammu and Kashmir

*298. SHRI SHAMSHER SINGH MANHAS: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state whether Government plans to give large scale
major industries to Jammu and Kashmir to promote direct and indirect employment
in the region and also to provide an opportunity to small entreprencurs to promote
ancillary industry and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): 1. The primary responsibility
of industrial development rests with the State Governments. The Union Government
supplements their efforts through various schemes launched by it with a view to
promote industrialization in industrially backward arcas of the country.

2. Department of Industrial Policy and Promotion (DIPP) is implementing Special
Package Scheme for Jammu and Kashmir (Jammu and Kashmir) with a view
to promote industrial development in the State. The modified Special Package
Scheme is valid upto 14.06.2017. Under this Scheme following financial assistance
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is provided:

(a) Capital Investment subsidy for MSME units @ 30% of investment in
plant and machinery with a ceiling of ¥ 3 crore for Manufacturing
sector and ¥ 1.5 crore for Service sector, whereas for other units it
is @ 15% of investment in plant and machinery with a ceiling of
% 30 lakh.

(b) Interest subsidy @ 3% on working capital loans for a period of five years

from date of commencement of commercial production.

(¢) Insurance subsidy to the extent of 100% reimbursement for a period of five

years from date of commencement of commercial production.

3. Government of India has constituted a Committee under the Chairmanship of CEO,
NITI Aayog consisting of Secretaries of Ministries/Departments of Development of
North Eastern Region (DONER), Skill Development and Entreprencurship, MSME,
Textiles, Commerce, Tourism, Health and Family Welfare, Expenditure, Power and
DIPP to examine and suggest a roadmap for a new industrial policy for North
Eastern and Himalayan States. The first Meeting of the Committee was held on
23.02.2017 in New Delhi to deliberate upon a new industrial policy and stakeholder
consultations are being held.

4. Department of Industrial Policy and Promotion (DIPP) is also implementing
Modified Industrial Infrastructure Upgradation Scheme (MIIUS) for establishment
of common industrial infrastructure in industrial clusters in the country. Under
the scheme projects have been undertaken to upgrade infrastructure in existing
industrial parks/States/arcas and 30 projects in the country including 2 projects
in Jammu and Kashmir viz., Industrial Estate, Kathua with Central Grant of ¥
16.89 crore and SIDCO Industrial Growth Centre, Samba with Central Grant of
¥ 7.45 crore have been approved.The above projects on completion are likely
to provide direct and indirect employment in the above clusters and also lead
to growth of industries.

Construction of World Trade Centre in Hyderabad

*299. SHRI DHARMAPURI SRINIVAS: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) whether the Ministry has received any request from Telangana requesting for
establishment of World Trade Centre in Hyderabad, if so, the details thereof,

(b) whether any steps have been taken by the Central Government for establishment
of World Trade Centre at the earliest;



